Alaabac, it 20% day of JVLY, 2018
Prasent

Homble Ms.Goleul Chandra Pati, Member-A.
Hon'ble Mr. Rakesh Sagax Jain. Member:]
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Dr. Sudba Ras, Aged About 5 yesrs, D/o Shet Suwa
prosenty postod as Serdor Spocilis (Pathology), Ordinanco.
Foctory, Kanpur. Pormanent %o Old K5, Shast Nagar,
Moeru,
Appiicast.
By Advocst -Shxi MK Upadiyay,
vERsUS
L Union of lnia thiough the Secisury. Defence
Prodcton, Miisty of Delence, Sout Hock, New
Del.

2. Diroctor Goneral of Ordinanco Facories, Ordinanco
Factory Board, Minsry of Deterce, 10A, SK. Boso
Foad, Kolata

Divector HoalthServices, Ministry ofDelence, 108, SX.
Bose Road, Kolkaa

‘GeneralManager, Ordinance Factoy, Kanpur.
Respondorts

By Advocates: ShrLLP, Tavai

oxpER

Hoard St MK Upadiyay, cousel for the spplicant and

S LLP. Tova, counsel fo horospondorts.



2. MHeard cowsel for tho parsos on the Gl Misc
Widrawal Sppiicaion No. S0/OLAIT/IS by which the
applicant wans to withdrav tho OR 2 the ranfor ordor with

rogar 1o applcant Ras beon cancsled.
3. Counsellorthe respondents has i objection o the sarme.

4. Tnview of o prayor mads by counsel for the applicantin
i Mise. Appiication No. SSDDIAIIB, MA is allowed and
he applicant s permited to withdraw the OR. Aecordinly,

he OR i dismiscod s withcrsom,

(RakeekSagaain) (Gotest Crandra pat)
Momber 0) Mermber (8)



